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Yiews of U.S Expertson Measures to
improve the lot of Farmers of

Gujarat
1682. SHRI PRABHUDAS PATEL :
Will the Minister of AGRICULTURE be

pleased to state :

(a) whether Gujarat farmers have accep-
ted the new high-yiclding grain crop varietics
and they are not averse to use fertilisers, as
has becn observed by the U A  Aid Team
Leader, Dr. Donald R. Cornclfus, who visited
Gnjarat in April, 1971 ; and

(b) if so, whether he has also pointed out
certain measures which the Gujarat farmer
should take to improve his log ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Both area
under high-yielding varieties of food crops and
the consumption of fertilisers are increasing
year by year in Gujarat State. The Report
on the US Aid Team Leader on his visit to
Gujarat in April 1971 has not been submutted
to the Government

(b) Does not arise

Loan to Gujarat Housing Board

16%3. SHRI PRABHUDAS PATEL
Wilt the Mhinsster of WORKS AND HOUS-
ING be pleased to state :

{(a) whether the Central Housing ann
Urban Davelopment Corporation has given
a loan of Rupezes 2 crores to Gujarat Housing
Board ;

(b) if so, the tolal loan so far given by
the Centre to the Gujarat Housing Board ;

(¢) the schemes on which Gujarat Hous-
ing Board has utilized this loan ; and
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(d) what are the schemeas that will be
undertaken by the Board ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I K. GUJIRAL) : (a) Yes, The
amount of the loan is Rs 2 5 crores.

(b) In addition to the above loan from
the Housing and Urban Development Corpo-
ration, this Board has also been allocated a
loan of Rs. t § crores from the Life Insurance
Corporation.

(¢) This loan of Rs. 2.5. crores is being
utilised by the Gujarat Housing Board on their
Wadaj-Ahmedabad Land Acquisition and deve-
lopment Scheme. The Schem: envisages acquist
tion and developmnent of land and construc-
tion of flats. Con.struction of 7625 houses of
LTI G.and M. I G. categories and dc:clop-
ment of 1152 plots is cnvisaged.

(b) Government is not aware of the de-
tails of the other schem:s thit will be under-
taken by the Board.

Corrupt Practices in Traming and Recruitment
of Conductors

1684 SHRI BHOLA MANJHI :
SHRIM M JOSFPH :
Will the Minister of SHIPPING AND

TRANSPORT be p'eased to state :

(a) whcther there have been corrupt
practices in the training and recruitment of
Conductors for buses in Dclhi under Delhi
Trapsport Corporation ; and

(b) whether any action has been taken
against thosc indulging in corrupt practices ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) and \b)
An anonymous complaint was recrived in the
first week of August, 1971 by the Delhi
Transport Uadertaking (now Dellm Transport
Corporation) alleging that a group of employecs
of the Undertaking had accepted illegal grati-
fication from the candidates for the post of
conductors who had appeared in a test held
on 9.5.1971 before the change in fhe manage-
ment of the Transport Undertaking. An
enquiry was conducied in the matter, which
revealed that there was some truth in the
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allegations. As, however, the evidence
coliected was not adeguate and the matter
required a more thorough probe, the case was
referred to the Delhi Police for investigations.
The case was subsquently (ransfeired to the
Anti-Corruption Department of the Delhi
Adminsstration who arc now conducting
investigations in the matter.

Health Scheme of N.D.M.C for expectant
Mothers and Children

1685, SHRI BHOLA MANIJHI . Wil
the Minister of HEALTH AND FAMILY

PLANNING be plcased to statc :

(a) whether New Delhi  Municipal
C ommuttec has decided to introduce a health
scheme to catet to the needs of pregnant
mothers and children ; and

(b) 1 so, tha mam features thereof ?

THE MINISITFR OF STATE IN THE
MINISTRY Of HIALTH AND I AMILY
PLANNING (PROF. DD P. CIHATTO-
PADHYAYA) fa) Yes

(b) 1) It 15 proposed to give integrated
liwalth care to all mothers and cluldren

In addiuon, «ll children fiom 1 to
5 vears of age and expcctant and
lactating mothers will be provided
nutriious meals, A pilot project
for the nutrition programme 1, 10 be
started near Gole Market where
survey for the total need 15 being

carried out.

(1)

‘Workers Unions in F.C T,

1687. SHR1 VAYALAR RAVI : will
the Minster AGRICULTURE be pleased to
state :

(a) the total number of Workers Unions
in the Food Corporation of India ; and

(b) how many of them are recognised
Unions ?

THE MINISTER OF STATE IN THF
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) According
to the ioformation available with the Food
Corporation of India, twentyfive Unions/
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Associations are functioning in the Corpo-
ration.

the Transport and Dock
Workers Union, Bombay, which represents
departmentalised and other labour, whose
terms of service conditions are covered under
the Memorandum of Agreement, entcred
into between the management of the Foad
Corporation of India and the Unjon has been
given de-jure recognition,  In addition, four
other Unrons/Associations have been accorded
de-facto recogaition, for the purpose of
negotiations on service matters,

(b) Only

Central aid to Orissa for Deep Tubewells
and Agriculture Purposes

1689, SHRT ARJUN SETHI *+ Wil the
Minister of AGRICULUTUE be pleared to
state : thc amount advanced to Orissa’s flieod
affected area for sinking Deep-tube-wells, for
irnigation and ayricultural advances during
1971 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHFB P. SHINDE) : No amount
has been advanced 10 the Government of
Orissa spectfically fotr sinking deep tubs-wells
for nngation during 1971-72 for the flood
affected arecas  The Ministry has, however,
drilled 6 deep bores for construction of tube-
wells 1n the cyilone affected ateas of Orissa
on deposit work basas. Qut of these 4
successful ones were fully developed as tube-
wells, remaiming two boics being unsuccessful
hive been abandoned Enough sites for further
driting have since been indicated by the
State Government and dritling work 1s now

in full swing.

The State Government has been sanctioned
shoit-term loan as under :

For fertilizer marketing Rs. 182.02 lacks

For fertilizer taccavi Rs. 280.66 *
For seeds Rs. 2500 »
Rs. 487,68
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Out of which Rs, 300 lakhs was speci-
fically for flood affected areas,





